.
|
[l
i

Central Administrative Tribunal
Calcutta Bench

0A/1106/1997 - Date of Order: 22-8-03

gzesent:

" Hon'ble Mr.Nityananda Prusty, Judicial Member .

Hon'ble Mr.N.D.Dayal, Administr&tiveiMember

Prem Chand Gupta Applicant
~Vs.-

Union of India (Posts) & 2 ors. Respondents

For the applicant: None

For the respondents : Ms.U. Sanyal,Counsel

ORDER

N.Prusty,JM

pd.

Ld.Counsel foi'thé'appiicant.is not présent in Court

to-day in spite of repeated «calls. On the lasttﬁMﬁLbccasions
A - " -

he was not present in Court.
2. Ld.Couhsel .for the réspondents produced; a- iéfter
dt.i9-2403 addressed to Vice Chairman, C.A;T;, Calsﬁtta Bench
written by thé applicant to the effect that he has aiready'go&
reliefs claimed in the.OA and he is not interested td-procéed
invthis cass. The 1letter &t.19—2—03 be kebt in the file as
part of this rscord. The OA is accordingly dismissed for

non-prosecution. No order as to costs.

N.D.jz;j%%7% Nityananda Prusty,

Administrative Member. Judicial Member.
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